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ST TRARH S TASHE FATAD

e faeetY, 26 srFqET, 2022

FT.3M. 5016(37).—F==1T TR, TEF TTHN ATAHTH, 1956 (1956 FT1 48) (Forer zad za=
THT Sh ATATHAH gl TAT &) T 1T 3F il IT-eTT (1) FRT T& ATHAT T TN X gU, g THTETT
BT ST % THETq o AEe ST & 9ar f5er § NH98 & .71, 23.284 & f&n.#ft. 57.041 (Rfeeae @ve
TSI AHET TATY ) TF % J-FUL % FATT (FTSTHR/TEE oS Tigd 2-34/4-3AF FT JAET 3AM1R),
LA, T ST TATAT Al TSI & [o10 ag A Auterd g ST |fer aui = srqg=t §
AT §, UHT 7 T (ST e 6 SO T Al S0 HLal g |

Fre AT =A<, ST 3<% G ° Baas g, I Afaf=aw &t g 37 it IT-am27 (1) F eI qarh
TSI o o0 UHT I o ITANT 92 TSI H TH ATSEEAT & TR il A & e & & Sae st
AT TR T THAT |

T Yol SATTTT HeTs STTereTed, S797q S Rede de Uit Hae, Tarq & forfed &9 #§ yeqa
Y TTOT AT IHH IHF AT ATART BT Srow =i ey wifesry, snafrat v st = a3
ToReT TaTere I9raY T g ST T S| <9 i UHT ST T Fars & TETq AT UL 32 ST Hieel
& TET, IS FE g, S a7 TIieary Saeds a0, aer g AT a7 I T ATATT Y THhT T

FATATT FHT T |

7163 G1/2022 )
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I sty v g 3T Fr ST-aT (2) F i mwery wrfersrhy g T war #wre ot sweer
HTaw g |
TH ATERAAT & AN AT ATl T % T T T HC qqT IAFMET F 36 wATAT §
YA & AT 39HT [aag =gt grer Adreqor frar ST aerar € |
AT

ATET ST & I o #§ NH 98 & f3.#Y. 23.284 & fh.#ft. 57.041 (RRRgee d+ wdhisha srwav,
TR F T stie it ST ATelt =T AR sraat d3=r afga s &1 |@ferm fFawor

TS FT AT ARES IEEEIIEHECIE

HAF ([T
geqT ||gEr

L EIREIT ST T &R || SR T ST

(T T1R) | (RFRAY)

I 1 &R

qTeh T ATH: SdTIL

e T ATH: FATR

1 1242/356 ||fastr(Ta) TiE-3 0.1150000 (T=¥)||0.0465399
2 1863 IEEIER ) #Te-3 0.9800000 (T=¥)||0.3966006
T HT ATH: ST Ih TS

1 126 At () TiE-3 0.0950000 (T#%)||0.0384460
2 205 At () TiE-3 0.0400000 (T#%)||0.0161878
3 275 fAstr(T) TE-? 0.0090000 (T#7%)||0.0036423
4 348 st () TE-R 0.0560000 (T#%)||0.0226629
e T ATH: AT FHeAl

1 616/235 |fsi(3) T(E-R, FFT ATHA 0.1515000 (T=7)|/0.0613112
e T AT F3qT

1 464/596 || fAstr(r) TE-R 0.0270000 (T#%)||0.0109268
2 470/598 || fAsfr(rf) TE-R 0.1170000 (T#%)|[0.0473493
3 474/598  ||fAstr(EEe) T=-3 0.0350000 (T=%)||0.0141643
4 475/598 | fstr( Te) TE-R 0.0550000 (T#7)||0.0222582
5 742/547 || TR a=-3 0.0250000 (T=%)(|0.0101174
6 743/546 || fAsfi(a) IrE-? 0.0860000 (T#%)||0.0348037
7 797/514 || fAsfi () TE-R 0.0240000 (T#%)||0.0097127
8 806/501 || fAsfi(ar) TE-? 0.0990000 (T#7)||0.0400648
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9 922/450  ||fRsf(ad) Ti=-3 0.0180000 (T=%)|[0.0072845

i T ATH: TRGET

1 142 s -2 0.0150000 (T#%)|[0.0060704

2 312 fAsti(Raiyativad) ||[=T=-2 0.0240000 (T=#%)|/0.0097127

i T 7T foreramT

1 242 fAsf ) -2 0.0110000 (T%%)|[0.0044516

2 246 st -2 0.0600000 (T#7)|[0.0242817

3 276 EEIEOLI) -3 0.0760000 (TF%)|[0.0307568

AT T ATH: gRETIS

TiE T ATH: ST degell

1 147 s TiE-2 0.0150000 (T#%)|[0.0060704

2 9 Rsft () TiE-2 0.0800000 (T#7)|[0.0323756

T AT ATH: A=T

1 317 Rsft () forer wifae 7 wae 0.0250000 (T%)|[0.0101174

T AT ATH: FTheAl

1 325 EEUEEED! CACE] 0.0035000 (T#7)||0.0014164

2 332 s R, T(E-2 0.0125000 (T#%)|[0.0050587

3 341 s =TeT R A, 0.0200000 (T#%)|[0.0080939
AT T, ZTE-R

4 409 s TET WHT 0.0450000 (T%%)|[0.0182113

5 796 EEUEEED! CACE] 0.0125000 (T#%)||0.0050587

T T AH: FAMErg

1 58 ot (Tret) TE-R 0.0300000 (T=%)||0.0121408

e T AT [IHAT ITH e

1 17 IEEIIEOnI) -3 0.1400000 (T#7)|[0.0566572

i FHT FTH: AT

1 30 s JT-2 0.0050000 (T#7)|[0.0020235
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T KT ATH: qvgell Hel

1 116 fAsft () Tie-3 0.2600000 (T%)|[0.1052206
2 117 fRsft () Tig-1 0.0100000 (T=%)|{0.0040469
3 121 st () Tig-1 0.0500000 (T=%)|[0.0202347
4 201 s () Tie-3 0.0700000 (T=%)|[0.0283286
5 96 s () Tie-3 0.4000000 (T=%)|[0.1618778
AT T AT oy

Tie FT AT AT

1 189 At () TE-R 0.0500000 (T#7)|[0.0202347
T AT ATH: 74T

1 189 frsfr(Tre) aT-3 0.2200000 (T=7)|[0.0890328
2 48 Rsft () TiE-3, 4T-3 0.0860000 (T=%)|[0.0348037
3 64 s TiE-2 0.0200000 (T#%)|[0.0080939
4 93 At () iE-3 1.0400000 (T=¥)||0.4208822

%<14.7130 1.9073

[FT. &. 11015/5PD/DHN/LA/NH-98/2861/3A]
TTSTT e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 26th October, 2022

S.0. 5016(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH98 in the
stretch of land from Km. 23.284 to Km. 57.041 (District Land Acquisition Officer, PALAMAU) in the district of
PALAMAU in the state of JHARKHAND, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DISTRICT LAND ACQUISITION
OFFICER PALAMAU in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 98 in the stretch of land from
Km. 23.284 to Km. 57.041 (District Land Acquisition Officer, PALAMAU) in the district of PALAMU in the

state of JHARKHAND.

|state: IHARKHAND

District: PALAMU

Sl. ||Survey / Plot
No.|[Number

Type of Land ||Nature of Land

Area
(in Local Unit)

Area
(in Hectare)

|Ta|uk: Chhatarpur

|Vi||age: Chhatarpur

|1 |[1242/356 || Private(Raiyati) || Tand-3 || 0.1150000 (Acre)|| 0.0465399]
[2 |[1863 ||Private(Raiyati) || Dhan-3 || 0.9800000 (Acre)|| 0.3966006)|
Village: Jobna Alias Ramgarh

1 |l126 ||Private(Raiyati) || Tand-3 || 0.0950000 (Acre)|| 0.0384460)|
2 ||205 ||Private(Raiyati) || Tand-3 || 0.0400000 (Acre)|| 0.0161878]|
3 ||275 ||Private(Raiyati) || Tand-2 || 0.0090000 (Acre)|| 0.0036423|
4 |[348 || Private(Raiyati) || Tand-2 || 0.0560000 (Acre)|| 0.0226629]
Village: Karma Kalan

|1 |[616/235 ||Private(Raiyati) || Tand-2, Kacha Makan || 0.1515000 (Acre)|| 0.0613112)
Village: Kauwal

|1 |[464/596 ||Private(Raiyati) || Tand-2 || 0.0270000 (Acre)|| 0.0109268]|
|2 ||470/598 ||Private(Raiyati) || Tand-2 || 0.1170000 (Acre)|| 0.0473493)
3 |[474/598 ||Private(Raiyati) || Tandh-2 || 0.0350000 (Acre)|| 0.0141643|
|4 |[475/598 ||Private(Raiyati) || Tand-2 || 0.0550000 (Acre)|| 0.0222582
5 ||[742/547 ||Private(Raiyati) || Tand-2 || 0.0250000 (Acre)|| 0.0101174|
6 ||[743/546 ||Private(Raiyati) || Tand-2 || 0.0860000 (Acre)|| 0.0348037|
[7 |[797/514 ||Private(Raiyati) || Tand-2 || 0.0240000 (Acre)|| 0.0097127|
|8 |[s06/501 || Private(Raiyati) | Tand-2 || 0.0990000 (Acre)|| 0.0400648]
o |[922/450 ||Private(Rayati) ||Tand-3 || 0.0180000 (Acre)|| 0.0072845]|
Village: Masihani

1 |42 ||Private(Raiyati) || Dhan-2 || 0.0150000 (Acre)|| 0.0060704|
2 |[312 ||Private(Raiyati) || Tand-2 || 0.0240000 (Acre)|| 0.0097127|
Village: Shildag

1 |[242 ||Private(Rayati) ||Dhan-2 || 0.0110000 (Acre)|| 0.0044516|
2 ||246 ||Private(Raiyati) || Dhan-2 || 0.0600000 (Acre)|| 0.0242817|
3 |76 ||Private(Raiyati) || Dhan-3 || 0.0760000 (Acre)|| 0.0307568]|
Taluk: Hariharganj

Village: Bhagat Tendua

1 |47 ||Private(Raiyati) || Tand-2 || 0.0150000 (Acre)|| 0.0060704|
2 || ||Private(Raiyati) || Tand-2 || 0.0800000 (Acre)|| 0.0323756]




6

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

|Vi||age: Chanda

1 |[317 || Private(Raiyati) || Shiv Mandir ka sahan || 0.0250000 (Acre)|| 0.0101174|
|Vi||age: Dhab Kalan |
1 |[325 || Private(Raiyati) || Tand-2 || 0.0035000 (Acre)|| 0.0014164|
2 |[332 |[Private(Rayti) |[Makan, Tand-2 || 0.0125000 (Acre)|| 0.0050587|
3 |[341 Private(Raiyati) Chagar Divari Aagan, Chabutra pakka || 0.0200000 (Acre)|| 0.0080939
Tand-2
4 ||409 || Private(Raiyati) ||Pakka Makan || 0.0450000 (Acre)|| 0.0182113]
5 |[796 ||Private(Rayati) || Tand-2 || 0.0125000 (Acre)|| 0.0050587|
|Vi||age: Kauwakhoh |
FEE || Private(Raiyati) || Tand-2 || 0.0300000 (Acre)|| 0.0121408]
|Vi||age: Rengania Alias Goia |
1 |17 ||Private(Raiyati) || Dhan-2 || 0.1400000 (Acre)|| 0.0566572]
|Vi||age: Semarbar |
[1 |30 ||Private(Raiyati) || Dhan-2 || 0.0050000 (Acre)|| 0.0020235]|
|Vi||age: Tendua Kalan |
1 |[116 ||Private(Raiyati) || Tand-2 || 0.2600000 (Acre)||  0.1052206]
2 |27 ||Private(Raiyati) || Tand-1 || 0.0100000 (Acre)|| 0.0040469)|
3 |[121 ||Private(Raiyati) || Tand-1 || 0.0500000 (Acre)|| 0.0202347|
4 ||201 ||Private(Raiyati) || Tand-2 || 0.0700000 (Acre)|| 0.0283286)|
5 |6 ||Private(Raiyati) || Tand-2 || 0.4000000 (Acre)|| 0.1618778]
|Ta|uk: Pipra |
|Vi||age: Ghansikhap |
1 |l189 ||Private(Raiyati) || Tand-2 || 0.0500000 (Acre)|| 0.0202347|
|Vi||age: Marwa |
1 |l189 ||Private(Raiyati) | Dhan-2 || 0.2200000 (Acre)|| 0.0890328]
[2 |48 || Private(Raiyati) || Tandh-2, Dhan-2 || 0.0860000 (Acre)|| 0.0348037|
3 |64 ||Private(Raiyati) || Tand-2 || 0.0200000 (Acre)|| 0.0080939)
4 |lo3 ||Private(Raiyati) || Tand-3 || 1.0400000 (Acre)|| 0.4208822)
| Total|[4.7130 19073 |

[F. No. 11015/5PD/DHN/LA/NH-98/2861/3A]
RAJESH GUPTA, Director
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